
 
 

 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL APPLICATION NO. 680 OF 2023 

 

IN THE MATTER OF: 

Shri Raman                …Applicant 
-versus- 

Union of India & Ors.                 …. Respondents 
  

INDEX 

SL.NO PARTICULARS 
 

PAGES 

1. Affidavit on behalf of Respondent No.1 – Ministry of 
Environment, Forest and Climate Change. 
 

 
487-492 

2. ANNEXURE R-1 
A true copy of the details Monitoring Agency in Agra.  
 

 
493 

3. ANNEXURE R-2 
A true copy of the action plan consists of source 
specific, short, medium and long term actions with time 
targets to be implemented by various stakeholders for 
improving the ambient air quality of Agra. 
 

 
 

494-639 

4. ANNEXURE R-3 
A true copy of the F.Y. 2023-24 (upto 03.01.2024) the 
thematic area-wise total expenditure is Rs.58.91 Cr. 
 

 
640 

5. ANNEXURE R-4 
A true copy of the Physical Progress Agra. 
 

 
640A 

6. Proof of service. 
 

641 

 
Filed by 

 
 

Place: New Delhi 
Dated : 14.02.2024 
 

AVNEESH ARPUTHAM 
Advocate for the Respondent No.1 

Off: 25, Bazar Lane, Bengali Market, 
New Delhi – 110001. 

Email – avneeshlaw@gmail.com  
Mob. No. 96544 12354 

 

mailto:avneeshlaw@gmail.com


487 



488 



489 



490 



491 



492 



493 



494 



495 



496 



497 



498 



499 



500 



501 



502 



503 



504 



505 



506 



507 



508 



509 



510 



511 



512 



513 



514 



515 



516 



517 



518 



519 



520 



521 



522 



523 



524 



525 



526 



527 



528 



529 



530 



531 



532 



533 



534 



535 



536 



537 



538 



539 



540 



541 



542 



543 



544 



545 



546 



547 



548 



549 



550 



551 



552 



553 



554 



555 



556 



557 



558 



559 



560 



561 



562 



563 



564 



565 



566 



567 



568 



569 



570 



571 



572 



573 



574 



575 



576 



577 



578 



579 



580 



581 



582 



583 



584 



585 



586 



587 



588 



589 



590 



591 



592 



593 



594 



595 



596 



597 



598 



599 



600 



601 



602 



603 



604 



605 



606 



607 



608 



609 



610 



611 



612 



613 



614 



615 



616 



617 



618 



619 



620 



621 



622 



623 



624 



625 



626 



627 



628 



629 



630 



631 



632 



633 



634 



635 



636 



637 



638 



639 



640 

640A



Arputham Aruna & Co. <arputham25@gmail.com>

OA No. 680 of 2023 - Shri Raman vs Union of India & Ors.
1 message

Arputham Aruna & Co. <arputham25@gmail.com> 14 February 2024 at 18:04
To: eisha@eldfindia.com, sthaviasthana@gmail.com

To,
Sir

Please find attached herewith Affidavit on behalf of the Respondent No.1 - Ministry of Environment, Forest and Climate Change

With Regards
Avneesh Arputham,
Advocate for Respondent No.1

Affidavit in 680 of 2023.pdf
8369K
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